Title: Need to accord clearance to the proposal of Uttar Pradesh Government to strengthen the U.P.-Nepal Border Police for checking
illegal activities along Indo-Nepal Border-laid.

MR. SPEAKER : Hon. Members, Matters under Rule 377 listed for the day be treated as laid on the Table of the House.
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MATTERS UNDER RULE 377 *
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* Treated as laid on the Table of the House.



